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Supreme Court [32]
CIT v. Ardent Steel Ltd., (Surya Kant and Dipankar Datta, JJ.), 2025 SCC OnLine SC 3532

CIT v. Asvini Fisheries (P) Ltd., (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 3530

CIT v. Communication Global Network Services Ltd., (B.V. Nagarathna and Satish Chandra Sharma,
J1.), 2025 SCC OnLine SC 3528

CIT v. Engineering Analysis Centre of Excellence (P) Ltd., (Sanjay Kumar, K.V. Viswanathan and K.
Vinod Chandran, JJ.), 2026 SCC OnLine SC 1351

CIT v. Gujarat Nre Coke Ltd., (P.K. Mishra and Augustine George Masih, JJ.), 2025 SCC OnLine SC
3536

CIT v. Hazira Lng (P) Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3527
CIT v. Inductis India (P) Ltd., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 3518

CIT v. Industrial Development Corpn. of Orissa Ltd., (B.V. Nagarathna and Augustine George Masih,
JJ.), 2024 SCC OnLine SC 2191

CITv. N.K. Industries Ltd., (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2025 SCC OnLine SC 3521
CIT v. Neelkanth Steel & Alloys, (Ujjal Bhuyan and Manmohan, JJ.), 2025 SCC OnLine SC 3537
CITv. Neelu Mahansaria, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3516

CIT v. Pankaj Kailash Agarwal, (Surya Kant and Dipankar Datta, JJ.), 2025 SCC OnLine SC 3531
CIT v. Patanjali Foods Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3519
CITv. Techno Tracom (P) Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3522
CIT v. Videocon Industries Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3523
CITv. Wallstone Ceramic, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3514

Dalmia Bharat Ltd. v. CIT, (B.R. Gavai, C.J. and Augustine George Masih and A.S. Chandurkar, JJ.),
2025 SCC OnLine SC 3534

Dalmia Power Ltd. v. CIT, (B.R. Gavai, C.J. and Augustine George Masih and A.S. Chandurkar, JJ.),
2025 SCC OnLine SC 3535

Directorate General of Goods & Services Tax Intelligence v. Gameskraft Technologies (P) Ltd., (J.B.
Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3526

Income Tax Department v. Madhu Korah, (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2025 SCC
OnLine SC 3520

JSW Steel Ltd. v. Sanjay Singhal, (B.V. Nagarathna and Satish Chandra Sharma, 1J.), 2025 SCC
OnLine SC 3529

Lata v. Union of India, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 1350

Maharashtra State Road Development Corpn. Ltd. v. Income Tax Department, (Sanjiv Khanna, C.J.
and Sanjay Kumar and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 3517

Mani v. State, (Sanjay Karol and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC 1347
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Pranesh M.K. v. A.V. Gayathri Shanthegowda, (Surya Kant, C.J. and Joymalya Bagchi and Vipul M.
Pancholi, JJ.), 2026 SCC OnLine SC 1346

Ranveer Gautam v. Union of India, (Surya Kant, C.J. and Joymalya Bagchi and V. Mohana, JJ.), 2026
SCC OnLine SC 1345

Saluja Motors (P) Ltd. v. State of H.P., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC
3524

Silver Rock Educational Charitable Society Victoria International School v. CIT, (Surya Kant,
Dipankar Datta and Vijay Bishnoi, JJ.), 2025 SCC OnLine SC 3533

Smart Vishwas Society v. CIT, (P.S. Narasimha and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC
3515

State of W.B. v. Kader Khan, (Sanjay Karol and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC 1348
Tata Steel Ltd. v. Varsha, (Manoj Misra and Manmohan, JJ.), 2026 SCC OnLine SC 1349
Union of India v. Tata Steel Ltd., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 3525

Allahabad High Court [194]
Abhimanyu Kumar v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 21795
Adil v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21865
Aditya Sharma v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21889
Aditya v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21934

Aftab Alam v. Union of India, (Ajit Kumar and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All
21969

Ajay Babu Seth v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 21798
Ajeet Singh v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21890
Akash v. State of U.P., (Prashant Mishra-1, J.), 2026 SCC OnLine All 21877
Aleem v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21932

Alok Kumar v. State of U.P., (Manish Mathur and Zafeer Ahmad, JJ.), 2026 SCC OnLine All
21950

Alok Tiwari v. State of U.P., (Garima Prashad, J.), 2026 SCC OnLine All 21989

Aman Khan v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21924

Amresh Kumar Yadav v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 21812
Anand Yadav v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 21882

Anil Pandit v. State of U.P., (Ajit Kumar and Indrajeet Shukla, JJ.), 2026 SCC OnLine All 21992
Anil Yadav v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21847

Ankit Kumar v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 21862

Ankit Verma v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21888

Ankit Yadav v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21917

Ankit v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21836

Anoop Kumar Srivastava v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21858
Anuj Yadav v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 21884

Anurag Kathuriya v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21928

Arifv. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21860
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Arifv. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21936

Arif'v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 21839

Arjun v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21918

Arvind v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21857
Ashish Yadav v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21927
Ashok Kumar v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21822
Ashok Kumar v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21893
Ashu Yadav v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 21813

Awadhesh Kumar v. State of U.P., (Manish Mathur and Zafeer Ahmad, JJ.), 2026 SCC OnLine All
21953

Babli Awasthi v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 21791
Badruddin v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21870

Blueberry the Indian Brand v. State of U.P., (Ajit Kumar and Vinai Kumar Dwivedi, JJ.), 2026
SCC OnLine All 21964

Brijendra Singh v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21821

Chairman Samrat Builders & Property v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All
21797

Chhatrapal Patel v. State of U.P., (Manish Mathur and Zafeer Ahmad, JJ.), 2026 SCC OnLine All
21976

Dali Devi v. State of U.P., (J.J. Munir and Achal Sachdev, JJ.), 2026 SCC OnLine All 21947
Deepak Kumar v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21843
Devanti Devi v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21863
Dharmendra Pratap Singh v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 21864
Dharmendra Saroj v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21886

Dhruv Tiwari v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21892

Diksha Sagar v. State of U.P., (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All 21961
Dilshad v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 21792

Faisal v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21833

Furkan v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21891

Gaurav v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 21830

Govind Mohan Sharma v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21840
Gurpreet Singh v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21916

Gurupreet Singh v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21938

Hardam v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21904

Haridas v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21868

Hariom Yadav v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21900

Harjeet Singh v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 21814

Iliyas v. State of U.P., (Prashant Mishra-1, J.), 2026 SCC OnLine All 21878

Imtiyaj Ahmad v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21848

Irfan Ahmad v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21896
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Irfan v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 21825

Jabir v. State of U.P., (J.J. Munir and Achal Sachdev, ]J.), 2026 SCC OnLine All 21942

Jagdish Yadav v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 21873

Jasbeer Singh v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21811

Jaseem Ahamad v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 21856

Jihosuya Jena v. State of U.P., (J.J. Munir and Achal Sachdev, JJ.), 2026 SCC OnLine All 21946
Jitendra Kannaujiya v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21871
Junaid Ahamad v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21894

Jyoti v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 21793

Kaif Ahmad v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21926

Kamlesh v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21912

Karan v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21866

Kiran Sharma v. State of U.P., (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All 21965
Krishna Kumar v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 21940
Kuldeep v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21835

Lord Sri Agreshwar Mahadev Nagnatheswar Virajman Tejo Mahalaya Temple v. Union of India,
(Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 21991

Mahendra Singh v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 21827

Mamta Verma v. State of U.P., (Ajit Kumar and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All
21966

Manjeet v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21872
Manju Devi v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21925
Manoj Kumar v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 21876

Mithilesh Kumar v. State of U.P., (Rajeev Misra and Padam Narain Mishra, JJ.), 2026 SCC OnLine
All 21986

Mithilesh Kumar v. State of U.P., (Rajeev Misra and Padam Narain Mishra, JJ.), 2026 SCC OnLine
All 21988

Mithilesh Kumar v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All
21987

Mohd. Adil Rasheed v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21820
Mohd. Ashar v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21922

Mohd. Aslam v. State of U.P., (Ajit Kumar and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All
21960

Mohd. Azhar v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21838
Mohd. Shahbaz v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21937
Mohmmad Ahad v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21861
Moin v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21837

Monis v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21853

Monu v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21913

Moosa v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 21895

Muslim v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 21831
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* Ministry of Housing and Urban Poverty Alleviation [Enforcement of provisions of Jan Vishwas
(Amendment of Provisions) Act, 2026 Noti. No. S.0. 2287(E)]

* Ministry of Jal Shakti [Reconstitution of High Powered Review Board Noti. No. A-50013/48/2025-
E-II1]

* Ministry of Labour [Noti. No. Compliance/E-1203096/2025/2823]

* Ministry of Labour [Constitution of Technical Advisory Committee Noti. No. S.O. 2284(E)]

* Ministry of Labour [Appointing Certifying Officer under section 2(g) of the IR Code 2020 Noti. No.
S.0.2313(E)]

* Ministry of Labour [Appointing Appellate Authority for Standing Orders under IR Code 2020 Noti.
No. S.0. 2314(E)]

* Ministry of Labour [Setting up of Reskilling Fund under section 83 (1) of IR Code 2020 Noti. No.
S.0.2316(E)]

* Ministry of Labour [Notification regarding Industrial Relations Code, 2020- composition of offences
Noti. No. S.0. 2317(E)]

* Ministry of Labour [Power of delegation under section 100 of the Industrial Relations Code 2020
Noti. No. S.0. 2323(E)]

* Ministry of Labour [Career Centre Vacancy Reporting Mandate under Social Security Code Noti.
No. S.0. 2341(E)]

* Ministry of Labour [Vacancy Reporting Exemption Notified under Social Security Code Noti. No.
S.0.2343(E)]

* Ministry of Labour [Employment Directorate Officer Empowered under Social Security Code Noti.
No. S.0. 2344(E)]

* Ministry of Labour [Authenticating ESIC Orders by Authorised Officers under Social Security Code
2020 Noti. No. S.0. 2354(E)]

* Ministry of Labour [Appointing Inspector-cum-Facilitators under Social Security Code 2020 Noti.
No. S.0. 2356(E)]

* Ministry of Labour [Specifying 12% Interest Liability for Employers under Social Security Code
2020 Noti. No. S.0. 2357(E)]

* Ministry of Labour [Authorising Officers for Recovery of Damages under Social Security Code
2020 Noti. No. S.0. 2358(E)]

* Ministry of Labour [Retrenchment authorities in different states under different states under IR code
2020 Noti. No. S.0. 2379(E)]

* Ministry of Labour [Notification regarding appointment of Chief Inspector and Inspector Cum
Facilitator in case of major ports Noti. No. S.O. 2485(E)]

* Ministry of Labour [Officer to impose penalty in case of major ports Noti. No. S.0O. 2486(E)]
* Ministry of Labour [Appellate Authority in the case of mines Noti. No. S.O. 2488(E)]

* Ministry of Labour [Appointment of Chief Inspector cum Facilitator in case of CLC Noti. No. S.O.
2489(E)]

* Ministry of Labour [Officer for composition of offences in case of Mines Noti. No. S.O. 2490(E)]
* Ministry of Labour [Appellate Authority in case of major ports Noti. No. S.0. 2491(E)]

* Ministry of Labour [Notification regarding Appellate Authority in case of CLC Noti. No. S.O.
2503(E)]

* Ministry of Labour [Officer to impose penalty in case of mines Noti. No. S.0. 2504(E)]
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* Ministry of Labour [Notification regarding appointment of Designated Authority for license Noti.
No. S.0. 2508(E)]

* Ministry of Labour [Officer to impose penalty in case of CLC Noti. No. S.0. 2509(E)]

* Ministry of Labour [Appointment of Inspector Cum Facilitator in case of CLC Noti. No. S.O.
2513(E)]

* Ministry of Labour [Notification regarding Appellate Authority for registration Noti. No. S.O.
2514(E)]

* Ministry of Labour [ Appointment of Inspector cum Facilitator of mines Noti. No. S.0. 2515(E)]
* Ministry of Labour [Aadhaar Authentication on Shram Suvidha Portal Noti. No. S.0. 2523(E)]
* Ministry of Law and Justice [Noti. No. 2 of 1987]

* Ministry of Law and Justice [Noti. No. BCI:D: 4557/2026]

* Ministry of Micro Small and Medium Enterprises [Notification regarding Khadi Gramodyog Vikas
Yojana Noti. No. S.0. 2558(E)]

* Ministry of Minority Affairs [Noti. No. S.O. 3927(E)]
* Ministry of Petroleum and Natural Gas [Noti. No. S.0. 2472(E)]

* Ministry of Power [CERC (Terms and Conditions for Purchase and Sale of Carbon Credit
Certificates) Regulations, 2026 Noti. No. RA-14026(13)/1/2024-CERC]

* Ministry of Power [Enforcement of provisions of Jan Vishwas (Amendment of Provisions) Act,
2026 Noti. No. S.0. 2551(E)]

* Ministry of Road Transport and Highways [NHAI (Recruitment, Seniority and Promotion)
(Amendment) Regulations, 2026 F. No. ADMIN-11012/59/2025 (E-293027)]

* Ministry of Science and Technology [ Anusandhan National Research Foundation, Group 'A' Posts
(Non-ministerial, Scientific and Technical) Recruitment Rules, 2026 Noti. No. G.S.R. 310(E)]

* Ministry of Shipping [Noti. No. G.S.R. 117]

* Ministry of Shipping [Merchant Shipping (Tonnage Measurement of Vessels) Rules, 2026 Noti. No.
G.S.R. 581(E)]

* Ministry of Shipping [Merchant Shipping (Use of Liquefied Gases or Other Low-Flashpoint Fuels)
Rules, 2026 Noti. No. G.S.R. 582(E)]

* Ministry of Shipping [Merchant Shipping (Seafarers' Identity Document) Rules, 2026 Noti. No.
G.S.R. 584(E)]

* Ministry of Shipping [Merchant Shipping (Safety Management) Rules, 2026 Noti. No. G.S.R.
589(E)]

* Ministry of Shipping [Merchant Shipping (Control of Anti-fouling System) Rules, 2026 Noti. No.
G.S.R. 595(E)]

* Ministry of Shipping [Merchant Shipping (Civil Liability for Bunker Oil Pollution Damage) Rules,
2026 Noti. No. G.S.R. 610(E)]

* Ministry of Shipping [Merchant Shipping (Civil Liability for Oil Pollution Damage) Rules, 2026
Noti. No. G.S.R. 611(E)]

* Ministry of Shipping [Maritime State Development Council 2026 Noti. No. S.0. 2524(E)]

* Ministry of Statistics and Programme Implementation [Revised Guidelines for Statistical Data
Dissemination Noti. No. Y-18020/9/2017-111C/CAP(Part)]

* Ministry of Steel [Amendment in Green Steel Certificate F. No. 1(6)/2024-1D-2]
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* Punjab National Bank [Punjab National Bank (Officers') Service (Amendment) Regulations, 2026 F.
No. HRDD/POL/OSR/(F)]

* Reserve Bank of India [Noti. No. FEMA 119/2004-RB]
* Securities and Exchange Board of India [HO/13/19/12(1)2026-ITD-1_CIMGI/10873/2026]
* Securities and Exchange Board of India [HO/47/17/12(8)2025-MRD-POD2]

Central Rules/Regulations/Scheme [13]
* Punjab National Bank (Officers&apos;) Service (Amendment) Regulations, 2026
* Merchant Shipping (Civil Liability for Bunker Oil Pollution Damage) Rules, 2026
* Merchant Shipping (Civil Liability for Oil Pollution Damage) Rules, 2026
* Merchant Shipping (Control of Anti-fouling System) Rules, 2026
* Merchant Shipping (Safety Management) Rules, 2026
* Merchant Shipping (Seafarers&apos; Identity Document) Rules, 2026
* Merchant Shipping (Tonnage Measurement of Vessels) Rules, 2026
* Merchant Shipping (Use of Liquefied Gases or Other Low-Flashpoint Fuels) Rules, 2026

* Viksit Bharat-Guarantee for Rozgar and Ajeevika Mission (Gramin) VB-G RAM G (GOA) Scheme,
2026

* Foreign Exchange Management (Remittance of Assets) (Amendment) Regulations, 2004
* Maharashtra Child Labour (Prohibition and Regulation) (Amendment) Rules, 2025
* Ministry of Earth Sciences (Scientist ‘B”) Recruitment Rules, 2024

* Ministry of Health and Family Welfare, Lady Reading Health School, Delhi, Lower Division Clerk
(Group ‘C’ Post) Recruitment Rules, 2026
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Follow us:-
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